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Kerala : Widening and deepening of the 
Ghampakara canal and Ghavara-
Necndakara   waterway. 

Bihar : Running of commercial liver 
services on the Ganga between Buxar 
and   Farakka. 

Maharashtra : Construction of a jetty and 
other ancillary works at Mandva. 

(c) These recommendations of the the 
Committee are being examined in consultation 
with the State Governments and the   
concerned   Ministries. 

CONFIRMATION   OF THE CHIEF JUSTICE 
CALCUTTA   HIGH COURT 

395. SHRI KALYAN ROY 
SHRI BHUPESH GUPTA : SHRI Z. 
A. AHMAD : 

Will the Minister of HOME AFFAIRS be 
pleased to state whether Shri P. B. Mukheiji. 
acting Chief Justice of the Calcutta High 
Court, has been confirmed in his post and if 
so, from when and if not, the    reasons 
therefor  ?] 

THE MINISTER OF STATE IN THE 
MINISTRY  OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA) : Shri 
Justice P. B. Mukherji is still the acting Chief 
Justice of the Calcutta High Court. The 
question of appointment of the permanent 
Chief Justice is under consideration of 
Government. 

t[A.R.C. REPORT 

396. SHRI SURAJ PRASAD : Will the 
Minister of HOME AFFAIRS be    pleased to 
state : 

(a) whether Government have received the 
14th Report of the Administrative    Reforms    
Commission;] 

(b) if so, the number of recommendations 
contained in the Report which have been 
accepted by Government;     and 

(c) what progress has been achieved in the 
matter of implementing these 
recommendations  ? 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA)   :    (a) Yes,    
Sir. 

(b) and (c) As most of the recommendations 
in this report primarily concern the State 
Governments, it has been sent  to  them  for   
consideration.] 

 t[   ] English   translation.


